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.J.1Jatract of tAe Proceeding' oj tke Oot/neil qf tAe GOfJet'ftor General qf r"dia, 
a8,emTJledfOf' tIll! purpo,e of making Lat08 and BentJl4tion. undtr II.· .. qf t l A tf IKS pro-""wnB lie .act of Parliament 24 ancl25 rae., cop. 67. 

The Oouncil met at Simla on Friday, the 8rd September 1860. 

PRESENT: 

His Excellency the VICEROY o.n.d GoVERNOR GENERAL of India, X.P., 
G.c.s.!., Pre,iding. 

His Excellency the OOIDrUNDEU-IN-CnmF, X.C.D., G.O.S.I. 

Major-General the Hon'ble Sir II. Y. DulU.ND, O.D., It.O.S.L 

The Hon'ble H. SUMNER MAINE. 
The Hon'ble JOHN STRA.OlIEY. 

The Hon'ble D. H. ELLIS. 

The Hon'blo F. R. OOCKERELL. 
Tho non'ble Colonel It. STn.A.CnEY. 

VOLUNTEER CORrS BILL. 

Ris Excellency the Oo:mUNDER-IN.CnIEP presented tho report of tho 
.select Committeo on the Bill to amend tho Volunteer Corps A.ot (No. XXXIII 
of 1857). 

ADMINISTRATION OF ESTATES (HYDERADAD ASSIGNED DIS-
TRICTSj DILL. 

The lIon'blo MR. MAINE moved that tho report of the Select Committee 
on the Bill to fooilitll.to tho Ildministrll.tion of estates in the Hydernbad Assigned 
Districts bo takou into consideration. no said that tho Committco had IlUldc 
no change in the Bill, which simply altered tho de~n.ition8 of "Pl'~idency or 
Madrns" and "Presidency of Bombay" in the AdollDlstmtor Gcncmla Act,. B.nd 
l\'O~d thus transfer, for the purpose of administering estntcs. ~t doccnscd DI'ltish 
SUbJects, the TIy<1embud Assigned Districts from tho Adml~lstmtor Gencral or 
Madras to tho like functionary at Bombny. The Oommlttee recommended 
that the Dill should bo passed. 
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The Motion was put and agreed to. 
, 

The Hon'hleMr. Maine then moved that the Bill be passed. 

The Yotion was put a.nd agreed to. 

EUROPEAN. VAGRANCY BILL. 
The Bon'hle Mr. MAINE asked leave to postpone the presentation of tho 

report of the Select Committee on the Bill to provide against European 
Vngrnncy. 

Leave was granted. 

The Council then adjourned till Friday, the 10th September. 

ButLA, l 
ThB Brcl September 1869. ~ 

WHITLEY STOKES, 

SeC1J~ to t'~e Oouncil of tl~e Govr. Genl. 
for mak£n.g Laws and Begulatio.n8. 




